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THE MINISTER OF URBAN DE-
VELOPMENT (SHRI MURASOLI MA-
RAN): (a) and (b) In accordance with the
Allotment Rules an officer who is
transferred to another station or to an
office which is not eligible for General
Pool accommodation at the same station,
has to vacate General Pool accommoda-.
tion after the specified period not-
withstanding the fact that his/her spouse
is employed in an autonomous organisa-
tion fully funded and controlled by
Govt., or even in any other office. This is
because the spouse in this case is not
otherwise eligible for Govt, accommoda-
tion.
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Renovation Work at 29, Lodhi Estate

546. SHRI PAWAN KUMAR BAN-
SAL: Will the Minister of URBAN DE-
VELOPMENT be pleased to state:

(a) whether any renovation work has
been started at 29, Lodhi Estaie, the
residence of the new Prime Minister;

(b) if so, what is the amount of expen-
diture incurred so far on all counts; and

(c) whether the Prime Minister has

now decided to shift to 7, Race Course
Road?

THE MINISTER OF URBAN DE-
VELOPMENT (SHRI MURASOLI MA-
RAN): (a) Renovation has been done in
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29, Lodhi Estate, which is being tem-
porarily used as an office for the Prime
Minister. The premises adjoin No. 28
where the Prime Minister is residing at
present.

(b) An expenditure of Rs. 74,955/ has
so far been incurred on renovation of the
premises so as to make it fit to be utilised
as a temporary office. Apart from this
some additional expenditure for furnish-
ing the office has also been incurred.

(c) Taking into account the fact that
comprehensive arrangements at consider-
able expenditure for security and com-
munication have been made already in
the premises No. 5 and 7, Race Course
Road and it has been decided that the
official residence-cum-office of the Prime
Minister will continue to be located in
these premises. To notify the said pre-
mises as the Official Residence-cum-
Office of the Prime Minister of India is
under consideration. The present occup-
ant has been offered alternative
accommodation and the Prime Minister
will shift to his official residence as soon
as it is vacated.
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Allocation of Funds for Construction of
Dindigul-Madurai Railway Line in
Tamil Nadu

551. SHRI S. K. T. RAMACHAN-
DRAN: Will the Minister of RAIL-
WAYS be pleased to state:

(a) the allocation made for Dindigul-
Madurai (Tamil Nadu) Broad gauge con-
struction for the year 1989-90;

(b) what steps are taken to complete
this work earlier; and

(c) by when construction work of broad
gauge line between Madurai and Tutico-
rin (Tamil Nadu) taken up?

THE MINISTER OF RAILWAYS
(SHRI GEORGE FERNANDES): (a)
Rs. 4 crores.

(b) Within the limited allocation of
funds made available by the Planning
Commission for 'New Lines' and keeping
in view the overall national priorities,
efforts are made to allocate as much
funds as possible for this project.

(c) Broad Gauge line between Mani-
yachchi and Milavittan has already been
completed. Work on conversion of
Madurai-Maniyachchi and Milavittan-
Tuticorin Metre Gauge into Broad Gauge



